. SECAY A

,,7 Papers Laid ;- '-”P.AUS.A 1,

SeventrerH Reporr oF Law Commis-
stoN oN TRANSFER OF PRoPERTY AcT,
1882 WITH STATEMENT FOR DELAY, AN-

NUAL REPORT FOR THE PEMOD FROM IST .

JANUARY, To 31sT DECEMBER, 1980 IN

RESPECT oF MRT Acr, 1869 anp NortI-

FICATION AMENDING PART B, SCHEDULE

XX1 oF THE REPRESENTATION oF PEo-
PLE ACT. 1950.

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI P.
SHIV SHANKAR): 1 beg to lay on
the Table:—

(1) (i) A copy of the Seventieth
Report (Hindj and English versions)
of Law Commission on the Trans-
fer of Property Act, 1882.

(ii) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in Jlaying the report men-
tioned at (i) above, [Plated in Lib-
rary. See No. LT-3148/81].

(2) A copy of the Annual Report
(Hindj and English versions) per-
taining to the execution of provi-
sions of the Monopolies and Restric-
tive Trade Practices Act 1969 for
the period from Ist January, 1980
to 31st December, 1980, under sec-
tion 62 of the Monopolies and Res-
trictive Trade practices Act, 1969.
[Placeq in Library. See No LT-
3149/817,

(3) A copy of Notification No.
71(E) (Hindi and English versions)
published in Gazette of India dated
the 18th September, 1981 making
certain amendment in Part B of

Schedule XXI of the Delimination
of Parliamentary and Assembly
Constituencies Order, 1976, under
sub-section (2) of section 9 of the

Representation of People. Act, 1950, )

[Placed in Library,
3150/81].

ANNUAL RrPORT AND REVIEWS oF WooL

RESEARCH ASSOCIATION, THANE, FEDE-

RATION OF INDIAN ExporT ORGANISA-

TIONS, NEw DeLur ror 1980-81. rrc.
ETC.

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED ALAM KHAN):
I beg to lay on the Table:—
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(1) (i) A copy of the Annual
Report (Hindi and English versions)
ot the Wool Research Association,
Thane, for the year 1980-81 along °
with Audited Accounts.

(ii) A copy of the Review (Hindi
and English versions) by the Go-
vernment on the working of the

Wool Research  Association, Thane,
for the year 1980-81. [Placed in
Library. See No. LT-3151/81].

(2) (i) A copy of the Annual
Report (Hindi and English versions)
of the Federation of Indian Export
Organisation, New Delhi for the
year 1980-81 along with Audited
Accounts.

(iiy A copy of the Review (Hindi
and English versions) by the Govern-
ment on the working of the Federa-
tion of Indian Export Organisation,
New Declhi, for the year 1980-81,
[Placed in Library. See No. LT-
3152/817.

(3) A copy each of the following
papers (Hindi and English versions)
under sub.section (1) of section
619A of the Companies Act, 1956:—

(i) Review by the Government
on the working of the Minerals
ang Metals Trading Corporation of
India Limited, New Delhi, for the
year 1980-81,

(ii) Annual Report of the Mineral
and Metals Trading Corporation of
India Limited. New Delhi, for the
vear 1980-81 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon. [Placed in Library. See No.
LT-3153/81].

ReviIEwWs aND ANNUAL REPORTS OF

AnpHRA PrapESH AND HIMACHAL PRra-

DESH AGRO-INDUSTRIES DEVELOPMENT

CorrorATIONS LTDp., HYDERABAD AND

SIMLA RESPECT WITH STATEMENTS FOR
DELAY

THE MINISTER OF STATE IN

THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION

+ (SHRI R, V. SWAMINATHAN): I
I8 beg to lay on the Table:— :



